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Seizure of Copper

644. Shri Bagri:
Shri Kishen Pattnayak:
Dr. Ram . Manohar Lohia:
Shri Ram Sewak Yadav:
Shri Madhy Limaye:

Will the Minister of Railways be
‘pleased to refer to the reply given to
‘Starred Question No. 1533 on the 6th
May, 1966 regarding the seizure of
-copper at Patna and state:

(a) whether the mvest:gatlon has

since been completed; and '

(b) if so, the findings thereof and
‘the action taken in the matter?

The Minister of State in the Minis-
try of Railways (Dr. Ram Subhag
‘Singh): (a) No. The case is still un-
der investigation.

(b) Does not ‘arise. The accused

is still untraced.
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Gujarat Mail Accident
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646.

Will the Minister of Railways be
pleased to refer to the reply given to
Unstarred Question No. 4646 on the
29th  April, 1966 regarding the
Gujarat Mail accident enquiry and
state:

(a) whether the enquiry into the
accident has been completed; and

(b) if so, the result thereof?

The Minister of State in the Minis-
try of Railways (Dr. Ram Subhag
Singh): (a) and (b). The Additional
Commissioner of Railway Safety,
Bombay, has not finaliseqd his enquiry
report as yet. However, according to
the provisional finding arrived at by
him the accident was due to the
failure of Railway Staff.





